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In gross terms should be 2 per cent 
of the national income Of those coun-
tries. 

Shrlmati Savltri Nilam: Is the han. 
Minister aware that because of th~ 
non-implementation of the resolution 
by the developed countries. the ex-
port earnings of thp developing coun-
tries arc going down. the realiOn 
b<-ing very obvious that while the 
prices of the finished goods have gone 
uP. the price. of the- raw materials 
hav<, /{one down considerably? I would 
I ike to know from the han. Minister 
"''l"thel' any attempt h"" been made. 
m \'i,·w of the loss which the dove-
lopin~ countries nrc facing, to organise 
the developing countrips not to supply 
Lhc raw materials at such n low rate 
and to implement the re90lution in-
directly. 

Shri ~lanul>hal Shah: A few steps 
aa VC' been taken in this direction 
though n(..'t in as concrete terms as the 
·r,on. Member is suggesting. n,e first 
;tep is that we have a commodJty 
~'ommission In the United Nations 
General Assembly of the U.N.C.T.A.D .• 
in which it has been proposed that in-
ternational conunodity agreements, 
such as, sugar, wheat, rice, tea, cocoa, 
coffee and various other products of 
importance to the developing countries, 
should have a floor price below which 
no devploped country can buy from 
the deve loping countries This Is the 
fir,;t .tep. It is not that it has IlUC-
reedPd. But the Pf'tort Is towards 
,tablli.ing the pr;""" of the raw mate-
ri"l. of th,> developing count rips. 

On the question of the importation 
of th~ sophistic.tE'd and compl"" tech-
nolor,'e. from the developed countries. 
of which the hon. Member .ald that 
the prloe. are going uP. the negotia-
tiOM Are made at dismantling tariff 
wolls---the entry of goods in dllrerent 
countries hR.5 a ('tliain amount of 
larifT' scale-and it is neces.'Inry to see 
that theae tariff. are reduced in order 
to make the cost of these ImPOrts 
cheaper to the Importing countries. 
But I must expreas my total elisaatls-

• factlon at the progres., so far made. 

The progress by the industrialised 
countries has 1><"n halting and we 
are still pursuing the matter. 

Zbac Smelter Projeet at V1IIaIdla-
patnam 

+ 
*1135. Dr. P. N. Khu: 

Dr. M. M. Du: 
8hri Bba,..t ilia ASIIII: 
Shrt M. L. Dwtvecll: 
Sbrl S. C. Samaata: 
Sbri Subodh Bansda: 

Will the Minister of Min ... aDd 
Metals be pleased to state: 

(a) whether the contract with MI-
Centrozap of Poland for the prepa-
ration of a detailed Project Report 
about the Zinc Smelter Project at 
VI.akhapatnam has been concluded 
and the report In <thIs regard aub-
mltted; 

(b) whether Government expeet 
to get technical and financial ... -
tance from Poland tor the Implemen-
tation of the project; 

(c) if so. whether any agreement 
has been concluded with the Polish 
Government; and 

(d) the progretl8, If any •. made In 
th., implementation of the Project, 

The DepUty MbUter ill the MIDis-. 
try of MIMs aJI4 Metals (SIIrI S. A. 
Mehdl): (al, (b). (c) 8Ild (d). A COD-
tract was concluded on 26th Februay. 
1966 with Mh. ControZlp of 'Poland 
for the preparation of a detalled pr0-
ject report for a Zinc Smelter, bued 
on the imported zinc concentrates to 
be set up at Visakhapatnom. with 
Polish technical and financial assis-
tance. during the F(')urth Five y~ar 
Plan. The work on the prepar.Uoo 
of the project report was however 
stopped In September, 1966 consequ-
ent on the non-inclusion of the pro-
ject in the Fourth, Five Year Plan. 

Dr. P. N. Khan: May I know the 
number of places which were oeleeted. 
initially and also ""by Vlsakhapatnlm 
was given preference and whether this 
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was due to any political pressure from 
that State? 

Shri S. A, Mehdl: There was no 
political pressure in this. As I said 
lasl week, It is a question Of having 
imported coneentrates which are 
standing in the way at the moment 
due to tight forell:l1 exchange position, 

Dr. P. N. Khan: May I know whe-
I hcr any attempt was made to get the 
project repvrt done by any indigenous 
firm and. if so, which firms were 
:Ipproached? 

Shri S. A. MebdI: As I have said, 
1 r.~ contract had been made and the 
proje<'t report ha.< alread)' been pre-
pared 

Dr. M. M. DaB: The han. Minister 
has said that a contract had been made 
and the Polish Government agreed 
10 give financial and technical assist-
ance. He has also said that in lut 
&·ptember the scheme was abandoned. 
if I "ould follow him properly. Now 
~his is rather confusing. An agree-
ment was made with a foreign COUD-
try and then for some reason the 
""heme has been abandoned. What are 
the reasons for abandoning this import-
ant 'scheme and what were the com_ 
mitments of the Polish Government, 
ke.. the terms of the agreement that 
We entered into with the Polish Gov-
ernment? 

8hri S. 1\. MehdI: We had a con-
"tract with the Polish Government in 
t he initial stages to prepare the pro-
Ject report and, as I have saJd. some 
"l<J)endlture has already been made on 
that; about Rs. 13 lakhs have been 
'-pent in the preparation of the project 
report and other expenses also have 
already been incurred. The question 
" that even after the project report 
IS prepared. the financial position 
would not allow us to push this matter 
turther be<'ause of the yearly import 
·uf zinc that is r..;uired. 

The Minister of Mine. and Metal. 
(shrl S. K. Dey): May I 01"" ndd 
this to what my colleague has just 
now said? 

There is also another consideration. 
The establishment of the zinc smelter 
Involves oonsldenable inv~ment IOf 
foreign exchange. It was felt by the 
Planning Commission on the basis of 
the study made by expert. that the 
advantage secured by the country 
between the import of concentrates 
and the finished metal was not such 
as to justify the utilisation of the 
hard foreign exchange today for the 
establishm .. nt of thl. zinc smelter 
Therefore, thl' scheme had to be aban-
doned. 

Dr. M. M. Bas: What was the eX· 
pendlture already committed? 

Mr. Speaker: That will be another 
question. 

Mr. M. L. Dwivedi. 

IIfI'fo mo fiffi '-IfIiT-~ ~f;{ if 
~ hi' it ~ wmr '!rr tr1TT ~ t, 
~ '11: A"I\' flfl'l' ~ m IfIfT ~ lfl~ 
~ f'l>lfT 'fill ~ fi!f; ~ hi' it lfm-
'IiTIf ~ full; '1ft m ~ '1ft Wlf 1IIT;nlT-

~ij;f~,fi~~~~ 

..rr~~~?m"1ITw.t 
~ '<Im~ m f1mr ~ litrTit ~ 
f.R;q~~~~,",~; 

11ft ~ ;ri:r I~, m IfIfT ~m ~ 
rn ij; f~ r~ q 'Ii'tmr '1ft arriPft ? 

Shri S. K. Dey: We are very tully 
alive to the need for zinc metal for 
purposes both of Defence ns well as 
of our Industries. As the hon. Mem-
ber is aware, there is a zinc smelter. 
together with all the mining fuellities 
that are being established, at Udaipur. 
which will secure us about 18,000 
tonnes of zinc per year. We are also 
trying to accelerate the process of 
exploration of zinc metal In other 
parts Of the country and the prospects 
are very promising. 

III 'lI1 If 0 m 0 fiQt : tt ~ ~ 1ft 
~lIITfl!r"l1lT~~"'''t~m 
'1ft ~ ~ I ~'!rr 'lI'lITlT "*" 
IIIT1IT ~ I 
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~ ¥I1r.tl : l{T~ ~ 'f'f.t 
rnOf it ,ff;{ ;07; .-riJ '};lJ ~,~'-': 

'l''fit ~ ~ 'ii: 'IT<fT ~ I 

Shrl S. K. Dey: I hay" already 
indicated that there will have to be 
fw·ther expansion of the production 
o[ zinc in this country and, therefore. 
01 smelting capacity. 

' .. :ft lfIlT<1<f f!I 11m117i : ~ II"Q: ~;f'!T 
~IJT f~ f,U1i4liIQdit'l it ~ qj'{-
~'fT 'l7 ~\t>UBT'IT {t om m 
~iN l!m~(t om en ~ ~ 
o.{11: ~'(Ilf ~ ;m ~ 

Shrl S. K. Dey: It has not yet 
started. All that has been done is a 
preliminary investigation of the possI_ 
bility of the project, and on the basis 
()f that a project report was being pre-
pared by our friend's from Poland. 

Shrl M. L. Dwlvedl: For what 
capacity? 

Shri S. K. Dey: For a capacity of 
30,000 tonnes per year. 

8hrl 8. C. Samanta: May I know 
whether some other %inc-supplylng 
countries were alSo contacted In the 
matter, and if so, the foreign exchange-
Involved in those cases? 

Sbri S. K. Dey: We are seeeuring 
zinc from all sources. The zinc coneen-
tr&tes which we wanted to import for 
the prospective Vishakapatnam smel-
ter were intended to be imported for 
Iran. 

Shrl Subodh Hansda: This project 
report was prepared by Messrs. een-
trozap of Poland. The earlier question 
put by Dr. P. N. Khan whether any 
indigenous attempt was made to lind 
out the talent in our country to pre-
pare such project report was not an-
swered. May I know whether in pre-
paring this project report, our experts 
were also associated with Messrs. 
Centrozap? 

Sbrl ~. K. Dey: The proj~-ct report 
has not yet been prepared. It was In 
the process at preparation. I may 

mention also that in regard to zinc we 
are ~oefully short of adequate expel-
tlse m this country at the moment 

Shri Kashi Ram Gupta: Zinc is .• 
scarce commodity. The han. Minister 
has just now stated that we are hav. 
ing surveys in many States, May [ 
know the names of the States where 
there are prosp-:.'C'!s of the availahility 
of zinc in good quantity? May I also 
know whether the VishBkapntn~m 
sm~ltcr will be fed by one State or 
more than one State or whether some 
quantity will have to be imported from 
outside also? 

Shri S. K. Dey: Based on eurreut 
knowledge, We have fairly apprecia' 
ble deposits in the Stale of Rajasthan 
and also in the State of Andhra Pra· 
desh. 

Shrl Kasbl Ram Gupta: I wanted to 
know wheth .. r the Vi.hakapatnam 
.",elter will be fed by one or more 
State or whether we shall have to 
import some concentrates from out-
side? 

SIui S. K. Dey: When the Vishaka-
patnam smelter has actually been 
established, we shall have to consider 
whether we have adequate concentra-
tes available In the country or whether 
_ shall have to Import from outside 
It js very difficult at the moment tl) 
specUlate. 

Shrl Kashl Ram Gupta: It is ver:{ 
.trange tbat without having tbe souc-
ees they want to start the smelter. 

Shrl P. Venkatasubbabh: May 
know by what time the zino smelt.-r 
patnam will come up? 

May I 01'10 know whether the atten-
tion of the han. Minister has be<-_Il 
drawn to the press report that the 
Central Government are going to give 
up the project finally, much to the 
dissatisfaction of the people there? 

Shrl S. K. De,.: I '"ave already men-
tioned that because of Ihe shortage 
of foreign exchance and other eco-
nomic considerations, the project had 

to be deferred tor the time belng. 
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Shrl S, M. Banerjee: The han. 
Minister has just stated that the 
plant which is already there in 
Udaipur is under expansion. May I 
know whether the French experts 
who were to come to India to suggest 
ways and means of further expansion 
of that project are in India, and if 
so, when the final report is gOing' to 
be given by them? 

Shrl S. K. Dey: The French experts 
were expected to have landed in 
India just about the end of last month. 
1 cannot exactly say whether they 
have actually arrived. When they do 
arrive, we shal! certainly consult 
them in regard to the working of the 
present smelter which is under erec-
tion and also the possibilities of fur-
ther expansion. 

Shrl S. M. Banerjee: My question 
has not been answered. I wanted to 
know whether the experts had t'Ome 
already? 

Mr. Speaker: He has answered it 
already. 

Export of Finished Prod uets 

"636. Dr. Karni Slnghji: Will the 
Minister of CommerCe be pleased to 
state: 

(a) the percentage of manufactured 
goods to total exports made by India 
during 1965-66; and 

(b) the steps being taken to inc-
reas" exports of finished products 
and to reduce the quantum of export 
of raw materials from the country? 

The M~r of Commerce (Shr! 
Manubhal Shah): (a) The proportion 
of wholly or mainly manufactured 
articles in India's total exports in 
1965-66 was roughly 48 per cent. 

(b) The detailed steps taken after 
devaluation to assist manufactur-
ing units in the matter of stepping 
up production a~d increasing ex-
ports are given in my statement 
laid on Table of the Lok Sabha on 
16-8-1966. Encouragement is also 
given to better in-factory organisa-
2346 (Ai) LS-2. 

tion for planning and programming 
for production. of exports, quality 
control and pre-shipment inspection. 
better packaging and storage after-
sales service and cost reduction. 
Moreover, as recommended by the 
Board of Trade from time to time, 
every encouragement is given to pro-
cessing raw materials before export, 
for example .!by modernising faeto-
risies for the manufacture of boots 
and shoes, making of garments and 
finished raw hides and skins, pelletis-
ing iron Ore and so on. 

Dr. Karnl Slnghjl: May I know 
how mUCh of the exports of manu_ 
factured goods comprise industrial 
machinery and appliances and other 
consumer goods and how much agri-
culture based commodities? 

Shri Manubhai Shah: Agricultural 
commoditic:~ as purely non-processed 
will come to about 30 per cent. But 
if we take j ute goods and processed 
agricultural products like sugar and 
cotton, 78 per cent of India's exports 
are either agricultural commodities or 
based on agricultural commodities. 

Dr. Karol Slnghj!: In order to 
attract the foreign markets and pro_ 
mote exports in our industrial goods 
and other non-agricultural consumer 
goods, what steps are being taken to 
bring our goods to compare favoura-
bly with international standards both 
in finish and performance, and wh3t. 
generally, is the reputation of Indian 
products abroad? 

Shri Manubhal Shah: 82 per cent 
of the goods now which are being eX-
pOrted have come under compulsory 
quality control' and pre-shipment 
inspection. I can inform the House 
that in the last two years, particularly 
in the last one year, we have received. 
a minimum of damage claims from 
foreign buyers. 

Shrl K. C. Pant: It is a well-known 
fact that Indian c",.ts of production 
are, much higher than international 
costs, and one of the reaSOns for this 
is that the Traift' Commission fixes that 




